National Company Law Tribunal

Allahabad Bench

CPNO. j)| /np) 201y

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 06.11.2017

NAME OF THE COMPANY: Mo del A Yak Ld

SECTION OF THE COMPANIES ACT/I&BCODE: 391 ] 398 ol +he Companies Act of

155 ¢
5. NO. Name Designation Representation Signature
1. /4.5#-!{.!.?&.51?‘ HUrfAR Abwv PETIT/IENERS ;Lﬂf{ﬂ'_{_r-

2 Nibol tbie AL Aepmci b N

CP No. 111/ND/2014

o

=
o 4

At the request of the counsel for both the parties, the matter is further adjourned on
5% December, 2017. As settlement talks are stated to be in advance stage. Hence, final
opportunity is granted for reporting settlement. Otherwise the matter would be
proceeded further for hearing on merits.

The matter be listed on 5" December, 2017.
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Date: 06/11/2017 H.P. Chaturvedi, Member(Judicial)
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